
The Population Control Bill, 2021 
 
Ǜी हरनाथ िंसह यादव (उǄर Ģदेश)  : महोदय, मȅ ĢÎताव करता हँू िक देश मȂ जनसखं्या िनयंतर्ण 
के उपाय करने तथा तत्सबंधंी और आनुषंिगक िवषयȗ का उपबधं करने के िलए िवधेयक को 
पुर:Îथािपत करने की अनुमित दी जाए।  

 
The question was put and the motion was adopted. 

 
Ǜी हरनाथ िंसह यादव : महोदय, मȅ िवधेयक को पुर:Îथािपत करता हँू। 

 
The Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) 

Amendment Bill, 2021 
 
DR. NARENDRA JADHAV (Nominated): Sir, I move for leave to introduce a Bill 
further to amend the Scheduled Castes and the Scheduled Tribes (Prevention of 
Atrocities) Act, 1989. 
 

The question was put and the motion was adopted. 
 
DR. NARENDRA JADHAV: Sir, I introduce the Bill.  

 
The Constitution (Amendment) Bill, 2020 (insertion of new Articles 12A and 12B) 

 
SHRI Y. S. CHOWDARY (Andhra Pradesh): Sir, I move for leave to introduce a Bill 
further to amend the Constitution of India.  

 
The question was put and the motion was adopted. 

 
SHRI Y. S. CHOWDARY: Sir, I introduce the Bill.  

 
The Medical Education Laws (Amendment) Bill, 2021 

 
SHRI P. WILSON (Tamil Nadu): Sir, I move for leave to introduce a Bill further to 
amend the Dentists Act, 1948 and the National Medical Commission Act, 2019.  

 
The question was put and the motion was adopted. 
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